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Gang* B u rtn

f Shri Ram Krtehsa Qvptiu 
I Shri S. M- Banerjee:

4 MS. J Shri Fanlgiahi;
I 8hi1 Vidya Charan Shnkla: 
(_ Shri Balder:

Will the Minister of Irrigation and 
Fewer be pleased to refer to the reply 
given to Unstarred Question No. 637 
on the 12th August, 1659 and state 
whether the Gang* Barrage scheme 
has since been finalised.

The Deputy Minister of Irrigation 
and Power (Shri Hathi): The Ganga 
Barrage Scheme has not yet been 
finalised.

Output of B.C.G. Vaccine and 
Tu here ml In

f  Shri Sobodh Hansda:
*•84. J Shri S. C. Samanta:

Shri R. C. Majhi:

W ill the Minister o f Health be 
pleased to state;

(a )  the total annual output o f 
B.C.G. Vaccine and Tuberculin in our 
country;

(b ) whether this is more than suffi­
cient to meet our country's require­
ment;

(c ) whether this is exported to 
other countries; and

(d ) if so, the names of the coun 
tries to which it is exported?

The Minister of Health (Shri Kar-
ntarkar); (a ) The total annual out­
put of B.C.G. Vaccine and Tuberculin 
is approximately 2,600,000 cc. and
4,500,000 cc. respectively.

(b ) Yea.

(c ) Yes.

(d ) B.C.G. vaccine and Tuberculin 
are exported to:

Afghanistan 

' Burma.
’ Ceylon.

Malaya.
Singapore.
Pakistan.

Mob Attacks on Railways
Shri Hariah Chandra 

Malhur:
Shri Shree Narayan Das: 

*W5.^ Shri Ram Kristian Gupta; 
Shri Ajit Singh Sarhadi: 
Sardar Iqbal 8ingh:
Shri Radha Raman:

Will the Minister of Railways be 
pleased to state:

( « )  how many cases of mob attack 
on railwaymen and railway property 
have taken place during the last six 
months;

(b ) whether a statement of the 
nature of these attacks and action 
taken would be laid on the Table; 
and

(c) what action if any, has been 
taken to deal with such cases?

The Deputy Minister of Railways 
(Shri Shahnawaa Khan): (a ) 61.

(b ) A  statement is laid on the Table 
of the House. [See Appendix II, 
annexure No. 66.]

(c) The following action is taken to 
deal with cases of mob attack on 
railway property and railwaymen;—

1. Majority of the mob attacks
was the outcome of students 
hooliganism. In this con­
nection, the Ministry of Rail­
ways have issued instructions 
to Railways to request the 
authorities of the educational 
institutions concerned to en­
sure that the students behave 
in a disciplined manner and 
to advise them that certain 
concessions extended to them 
by Railways will have to be 
withdrawn otherwise;

2. Such incidents are specially
brought to the notice of the 
State Government* request*
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ing them to ensure that the 
law and order position with­
in the Railway administration 
is not adversely affected by 
mob attacks demonstrations 
•tc.

S. Railway Protection Force sup­
plementing the police where  
necessary both in partro ling  
the affected area and exercis­
ing a close watch on unsocial 
elements and bad characters 
operating on railways.

4. The R ailway Protection Force 
Staff are detailed to assist 
Ticket Checking staff as and 
when needed.
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Mata T il* Power Project

C Shri S. M. Banerjee:
*687. J Shri Panlgrahl:

1 Shri M . L,. Dwivedi:
[_ Pandit D. N. T lwary:

W ill the Minister of Irrigation and 
Power be pleased to refer to the ans­
wer given to Starred Question No. 633 
on the 21st August, 1959 and state 
whe her any further progress has been 
made regarding construction of Mata 
Tila Pow er Project near Jhan&i?

The Deputy Minister of Irrigation 
and Power (Shri Hath!): The Mata
Tila Hydel Project is being revised by  
the Government of Uttar Pradesh.

Atarat-Chaifl Palling on Railway*

*888. Shrl D. C. Sluurma: W ill the 
Minister of Railways be pleased to re­
fer to the reply given to Starred 
Question No. 230 on the 7th August, 
1959 and state:

(a ) whether there has been any im­
provement in respect of the incidence 
of alarm-chain pulling ca Indian 
Railways since the enforcement at the 
Indian Railways (Amendment) Act. 
1959; and




